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(a) the total cost of constructing a
Primary Health Centre at Najafgarh
giving separate figures for land,
buliding, furniture and equipments;

(b) the total number of staff em-
ployed in this Centre and the annual
expenses incurred thereon; and

(c) the number of Secondary
Health Centres attached to this Cen-
tre, their location and the approxi-
mate distance from the Primary
Health Centre?

The Minister of Health (Rajkumari
Amrit .Kaur): (a) The total cost of
constructing a Primary Health Centre
at Najafgarh so far incurred s
Rs. 4.51,820 approximately as per de-
tails given below:

Land Rs. 26,906/-/-
Building Rs., 4,08,439/-/-
(ino'uding staff quarter,

subsidiary building and
servioes ato.)

Furniture Ra. 7,452/14/6
Equipment Rs. 11,021/14/9
{including medicines etc.)

ToraL Rs. 4,51,810/1343

(b) The following stafl i{s employed
in Primary Health Centre, Najafgarh:

(1) Medical Officer of Health
(Male) ’ 1

(2) Medical Officer of Health
(Female)
(3) Public Health Nurses
.. (4) Sanitary Inspector
' (5) Midwives
(6) Trained dals

(7) Junior staff
(peons, ward boys, ayas,
chowkidars etc.) 14
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Thr recurring expenditure on the
salaries, allowances of the staff and
contingencies is Rs. 68,300 for 1952-53.

(c) The following two Secondary
Health Centres are attached to the
Primary Health Centre, Najafgarh:—

1. Maternity and Child Welfare Cen-
tre, Chawla, ¢ : ’

2. Maternity and Child Welfare Cen-
@re. Mitraon.

No. 1 is located at a distance of about
four milés and No. 2 at a distance of
about two and a half miles from the

Primary Heslth Centre,
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MERGER OF BoMBAY Sunures Post
OFFICES WITH GREATTR BOMRAY

1016. Shri Gidwani: Will the Minis-
ter of Communications be pleased to
state when the post offices in the
suburbs of Bombay which were merg-
ed in the Greater Bombay in April,
1950 are going to be transferred to
the City of Bombay and given Bombay
Delivery District pumbers?

The Deputy Minister of Communi-
eations (Shri Raj Bahadur): Bandra,
Khar, Santa Cruz, Juhu, and Vile Parle
Post Offices in the suburbs of Bombay
are already in the jurisdiction cf the
City of Bombay. The questicn of the
transfer of the others is still under
examination.

Lnoun IN IRON WORKS AND CoAL MINES

1017. Shri Balwant Sinha Mehta:
(a) Will the Minister of Labour be
pleased to state the minimum wages
of a labourer in Iron Works and Coal
Mines?

(b) Are they paid for weekly holi-
days?

(c) If not, do Government propos
it for them? REBiEs

(d) After how many years of service
is a labourer made permanent with full
rights and privileges as provided
under the relevant ru'es?

The Minister of Lnbour (Shri V. V.
Giri): (a) to (d). Information is hoing
collected and will b l2id on ihe Table
of the House in duc course.
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The Minister of Food and Agrienl-
ture (Shrli Kidwai): It has not been
possible yet to conduct a cost of pro
duction enquiry ubout sugarcanc and
the required informatlon, based on

properly planned e:;quiiics. is {here-
fore not availablc.
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The Minister of Food and Agricul-
ture (Shri Kidwal). (a) and (b). No
wide scale enquiry into the cost of pro-
duction of rice under existing methods
has so far been undertaken. Experi-
ments are being conducted, however,
by the Government of India and by the
Indian Council of Agricultural Re-
search to get more information about
the economic asoects, as also other as-
pects, of the Japanese method of culti-
vation. The experiments will be car-
ried on both on research farms and on
cultivators’ flelds. It is known, how-
ever, that the practices recommended
under the convenlent name of “the
Japanese method of cultivation” arc
sound practices and will result in in-
creased yields. Plots of paddy culti-
vated under this method have given
yields exceeding 6,000 lbs. What the
actual increase will be will depend on
various factors such as the amount of
fertiliser applied, how well the land is
cultivated, how well the seed bed is
manured, how good the seeds chosen
are and so on.

Posr Ormicrs v U.P.

1020. Shrimati Kamlendu Mati Shah:
Will the Minister of Communications
be pleased to state:

(a) the number of post offices
opened in Uttar Pradesh, district-wise
i1%5§h§z years 1948-49, 1949-50 and

(b) the population per post office in
U.P.; and

(v) the special posta] arrangements
made in the hilly areags of U.P, which
have no motorable roads?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) A state-
ment giving the information is attached.
[See Appendix VIII, annexure No. 52.]

(b) 11,093 in 1951-52.

(¢) No special arrangement was
made for any particular area. but a
post office was opened if it satisfied
the criterion of population of 2,000 or
more and the permissible limit ¢f loss.
A post office was also opened if a con-
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tribution to cover the loss in excess of
the permissible limit wag forthcoming.

The number of post offices opened in
the different hill areas is as follows:—

Dehra Garh- Tahri Almora Naini

Dun wal Garh. tal
(Pauri) wal
(Dehra
Dun)
1947-48 1 6 Nil 1 Ni
1048.49 9 28 a 45 13
1049-50 6 17 Nil 11 (]
1050-51 3 Nil 2 Nil
1951.52 6 1 3 Nil 1
Torar 25 063 9 59 20

In the case of Tehri Garhwal, 8 post
offices were opened under special condi-
tions. These were opened in 1948-49
on the then State authorities ngreeing
to its own employees conveying the
mails. When the State merged with
the Uttar Pradesh, the Pradesh Govern-
ment agreed to offer Non-returnable
Contribution so that the post offices
might function within the permissible

limit of loss.

MINIMUM WAGES FOR MICA MINES WORKERS

1021. Pandit M, B, Bhargava: Wil
the Minister of Labour be pleased to
state what is the scale of the mini-
mum wages- fixed for the labourers
working in Mica Mines by the diffe-
rent States?

The Minister of Labour (Shrl V. V.
Girt): The Governments of Ajmer,
Bihar, Madras und Rajasthan have
fixed minimum rates of wages under
the Minimum Wages Act, 1948. The
minimum wages flxed by them are
shown in the Statement laid on the
Table of the House. [See Appendix
VIII, annexure No. 53.]
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